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Lok Sabha) which are under consider-
ation of the Government, The reply
of the Government to these Reports
will be placed before the Committee
as soon as finalised,

Boeing Flight from Delhi t¢ Poona

1525. SHRI V. N. GADGIL: Will
the Minister of TOURISM AND
CIVIL AVIATION be pleased to
state:

(a) whether Maratha Chamber of
Commerce has urged that there should
#e a regular daily Boeing flight from
Delhi to Poona either as part
of the Delhi/Bembay/Belgaum flight
or independently thereof; and

(b) it so, whether Government pro-
pose to introduce such a flight?

THE MINISTER OF TOURISM &
CIVIL AVIATION AND LABOUR
(SHRI J. B. PATNAIK): (a) Yes,
Sir, L

(b) The present traffic demand on
the Delhi/Pune/Delhi route does not
warrant operation of a direct air
service. However, connection for
Delhi/Pune passengers is available
via Bombay on the same day .

Deposits in Nationalised Banks

1526. PROF. MADHU DANDA-
VATE: Will the Minister of FINANCE
be pleased to state;

(a) wHat are the total deposits in
the nationalised banks;

(b) what pereentage of these depo-
sits come from the agriculturists; and

(¢) what is the percentage of joans
given $0 the agriculturists?

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
(SHRI JAGANNATH PAHADIA):
(a) The total deposits of the public
sector banks as on the last Friday of
December 1979 amounted to Rs. 25977
Crereg,
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(b) & (c¢). The present stat,
reporting system does not provi
information regarding source of
depogits, sector-wise, The tctal
cultural advances of the public se:
bankg (direct and indirect) cutstar\..‘
ing ag of June 1979, amounted te
Rs. 2245 crores accounting for 14.1
per cent of their total credit.

Diffcecmee of Bank c¢harges bttweea
State Bank of India and Bank of India

1527. SHRI G, M. BANATWALLA:
Wil] the Minister of FINANCE be
pleased to state:

(a) whether jt is a faet that the
tank charges for telegraphic tramsfers,
mail transefers, demand drafis, etc.
differ widely between the State Bank
of India and Bank of India despite
both being, nationalised banks; and

(b) if s0, whether the eucess
charged through higher rates by
either Banmk is to be refunded?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
JAGANNATH PAHADIA): (a) &
(b). These is no unformity in bank
charges for various services, such ag
telegraphic transfers, mail transfers,
demand drafts, etc. among different
banks as these are determined by
them taking into account their staff
and other operationa] costs, p».:rstalJl
and telegram charges etc. These
charges also vary among different
branches of the same bank, as Mana-
gers have, to some extent, discre-
tion to reduce the charges depending
upon the volume of business emanat-
ing from the parties. On the basis of
the recommendationg made by the
Working Group appointed by the
Reserve Bank of India on produc-
tivity, efficiency and profitability in
banks, the Reserve Bank of India
have also held that pricing of serviceg
cannot be rigid and may have % vary
depending upon several factars. Since
such charges are not fixed at 5 com-
mon uniform level {for different
banks, the question of refumd of





